FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insalvency and Bankruptey Board of India
{(Voluntary Liguidation Process) Regulations, 2017)
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1. | Mame of Corporate Person ELITE REALEUILD PRIVATE LIMITED
2. | Date of Incorporation of 16 January 214
Corporate Person

3. | Awtharity ender which Corposate ROC-DELHI
Parson is Incorparated | Ragisterad

4. | Corporate identity Number of UFODL2MARTC 263667
Corporate Parson

5. | Address of the Registered Office 5-6, Second Floor, DDA Shopping
and Principal Cifice {If any} of Complex, Mayur Vikar, Phase-|
Corporate Parson Mew Dalhi - 110091 Dekhi

g, | Liguidatan Cammensiment Dale 30 July 2023
of Corporate Persan

7 ﬁmah. Address, emaildhﬁ_llnrress.. Chiranjib Chakraberty
glephone number and the .'
Registration number of the IBBLIPA-0011P-P-02782/2022-2023/1 4257
Liquidator B-802, SILICON TOWER, SECTOR-304,

VASHI, HAV] MUMBAI, PIN 400705
gliterealbuildiiguidation@igmail.com
+31-9619850228

d. | Last Date for Submission of Claims | 30 August 2023

Motice is hersby given that the ELITE REALBUILD PRIVATE LIMITED has
commenced voluntary iquidation cn 317 July 2023,

The stakeholders of ELITE REALBUILD PRIVATE LIMITED are hersby called
upon to submit their proof of thedr claims, on or before 307 August 2023, 1o the
liguidator at the address mentioned against item 7.

The financial creditors will be required fo submit thair proof of claims by electronic
means only

All ather stakeholders may submit the proof of claims in person, by post or by
glactronlc means

Submission of false or misleading proofs of claim shall attract penalties.

. 4" Mame and Signature
Date ;4" August, 2023 :
| Place : Delhi af the Liguidatar
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In the 04-08-2023 edition of Financial Express a Public Announcement (FORM A)
for the Voluntary Liquidation of Elite Realbuild Private Limited was published.
The announcement contained certain inaceuracies which are being rectified
through this announcement The revised FORM Ais published balow.

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liguidation Process) Regulations, 20170

FOR THE ATTENTION OF THE STAKE HOLDERS OF
ELITE REALBUILD PRIVATE LIMITED

1.| Nama of Corporate Parson ELITE REALBUILD PRIVATE LIMITED
2.| Date of Incorporation of 16 January 2014

Caorporaie Persan
3. | Authority under which Corporate ROC-DELHI
Parsan is Incorparated [ Regesiensd N
4_| Corporate [dentity Mumber of UFrOHMDL20M4PTC 263667
Carparale Persan

b.| Address of the Registarsd Dffice 5-6, Second Floor, DD Shopping
and Principal Office (IF amy) al Complex, Mayur Vihar, Phasa - |
Corporate Persan MWew Dalhi - 110091 Dekhi

.| Liquidation Commencement Dale 29 July 2023
of Corporate Parson

.| Hame, Address, email Addreas, CHIRANIIE CHAKRABORTY
Telephone numbser and the : | Y
Regisiration number of the BB IPA-D01, IP-P-D2T782/2022-202314257
Liguidator B-802, SILICON TOWER, SECTOR-304,

VASHI, HAVI MUMBAIL PIN 400705
eliteraalbuildiquidationi@gmail.com
DE19850228

B.| Last Date for Submission of Claims | 28% August 2023

Maotice is hereby given that the ELITE REALBUILD PRIWATE LIMITED has
commenced voluntary liquidaticn an 20th July 2023,

The stakeholders of ELITE REALBUILD PRIVATE LIMITED a heraby called upon
1o submit a proal of thelr claims. on of before 28th August 2023, 1o the Bguidator at
e addrass mentionad againstitem T.

Thea finandcial creditors shall submil their proaf of claims by alstranc maans anby.
All othier stakeholders may submit the proof of claims in person, by post or by
electronic means

Submission of falze or misleading proofs of claim shall attract penalties.

Date : 5" August, 2023 kame and Signature
Place : Delhi ' of the: Liguidator:
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